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(b) if not, the reasons for not initiating this exercise on priority basis as the
forts are pride heritage of the country; and

(¢) the details of the guidelines the Archaeological Survey of India, being nodal
organization, follows for identification of cultural sites for inclusion first in the
Tentative List and subsequently in World Heritage List of UNESCO?

THE MINISTER OF STATE OF THE MINISTRY OF CULTURE (DR. MAHESH
SHARMA): (a) and (b) No, Sir. Presently, there is no proposal under consideration
to include Hill Forts and of Chhatrapati Shivaji Maharaj in the Tentative List of
UNESCO for inclusion in the World Heritage List. The decision not to include
the hill forts on UNESCO’s Tentative List is on the basis of recommendation of
Advisory Committee on World Heritage Matters (ACWHM) about these being an
over-represented category on India’s World Heritage List.

(c) Archaeological Survey of India (ASI) follows a detailed consultative
process from time to time through regional workshops or stakeholder participation,
in consultation with the ACWHM, in order to periodically update India’s Tentative
List in accordance with the Operational Guidelines of UNESCO (2015). As per the
Operational Guidelines a site considered as potential for inscription in World Heritage
List of UNESCO is first included in the Tentative List which is a prerequisite
condition. Subsequently, nomination dossier for the site is considered after one year
the site remaining on Tentative List. As per the Guidelines only one Cultural and
one Natural Site can be included in a year from one State Party.

New Tourism Policy

+*12. SHRI AMAR SHANKAR SABLE: Will the Minister of TOURISM be
pleased to state:

(a) whether Government has finalized the New Tourism Policy, 2016,
(b) if so, the details thereof and its salient features;
(¢) the details of the criteria prescribed to promote tourism in the country;, and

(d) whether Government is considering to give status of industry to tourism
sector looking at its vast potentiality, if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF TOURISM (DR. MAHESH
SHARMA): (a) to (¢) A draft New National Tourism Policy is currently under
consideration in the Ministry of Tourism. Some of the salient features of the proposed

new Tourism Policy include:

T Original notice of the question was received in Hindi.
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e Position Tourism as a priority on the National political and economic agenda.

e Focus of the Policy on Employment Generation and Community Participation

in tourism development.
o Stress on development of tourism in a sustainable and responsible manner.

e An all-encompassing policy involving linkages with various Ministries,
Departments, States/Union Territories and Stakeholders.

e The Policy enshrines the vision of developing and position India as a “Must
Experience” and “Must Re-Visit” Destination.

o Development and promotion of varied tourism products including the rich
Culture and Heritage of the country, as well as niche products such as
Medical and Wellness, Meetings, Incentives, Conferences and Exhibitions
(MICE), Adventure, Wildlife, etc.

e Decvelopment of core infrastructure (airways, railways, roadways, waterways,
etc.) as well as Tourism Infrastructure.

o Develop quality human resources in the tourism and hospitality sectors
across the spectrum of vocational to professional skills development and
opportunity creation.

e (reate an enabling environment for investment in tourism and tourism-related

infrastructure.
e FEmphasis on technology enabled development in tourism.
e TFocus on domestic tourism as a major driver of tourism growth.

e TFocus on promotions in established source markets and potential markets,
which are contributing significantly to global tourist traffic, with targeted
and country specific campaigns.

e Lays emphasis on Tourism as the fulcrum of multi-sectoral activities and
dovetailing of activities of the Ministry with important/flagship schemes of
the Government of India.

(d) Development and Promotion of tourism, including granting industry status to
the tourism sector, is undertaken primarily by the State Governments/Union Territory
Administrations. However, Government of India supplements the efforts of the State
Governments/UT Administrations in encouraging the tourism sector by providing various
incentives to tourism and hospitality industries. Further, the Hotel and Tourism related
industry has been declared a high priority industry and Foreign Direct Investment
(FDI) is allowed up to 100% under the automatic route.



